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O R D E R 

20.08.2019   As the parties having settled the matter and the Adjudicating 

Authority has already accepted the same, Mr. Soumay Dutt, learned counsel 

appearing on behalf of the Appellant submits that he has been instructed by Mr. 

Samrat Sen Gupta, Advocate to withdraw the appeal in view of the instructions 

given by the Appellant. 

 In the facts and circumstances, the appeal stands disposed of as 

withdrawn. 
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